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Title: Regarding situation arising out of alleged attack on MPs, MLAs and party workers of Samajwadi Party on 21
February, 2003 in Lucknow, Uttar Pradesh.
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MR. SPEAKER: Please sit down. Today, we are starting a discussion on the Motion of Thanks on the President's
Address. We can start the discussion just now provided the House agrees. | leave it to the House to decide. Dr.
Malhotra, | have raised a question.

...(Interruptions)
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MR. SPEAKER: Today, there is going to be a discussion on the Motion of Thanks on the President's Address. |
want to know the sense of the House.

...(Interruptions)

MR. SPEAKER: | am on another subject. Please sit down. You do not allow the Speaker to speak! What does it
mean? When | am standing, you are expected to sit down. Please sit down. | am just standing.

...(Interruptions)
SHRI SURESH KURUP (KOTTAYAM): You are not listening to me.

MR. SPEAKER: | am properly listening to you. But | want to put before the House as to whether the discussion on
the Motion of Thanks on the President's Address can be started now or not. That is my question. If the Members
agree, we can start the discussion now.

...(Interruptions)
...(Interruptions)
MR. SPEAKER: Let him speak.
...(Interruptions)
MR. SPEAKER: Let me know what the Deputy Leader of the Congress Party has to say.
...(Interruptions)
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SHRI SHIVRAJ V. PATIL (LATUR): Sir, on Friday, the Government was willing to make a statement on what
happened in U.P. We thought that the Government would make the statement today, immediately after the Question
Hour is over and after that statement is made, we can take up the discussion on the President's Address if it is
agreed to by all the Members....(Interruptions)

MR. SPEAKER: Dr. Malhotra, what have you to say?
...(Interruptions)

MR. SPEAKER: Hon. Members, | am going to permit you. Please sit down. Since you want to raise an important
issue, | will permit you.

...(Interruptions)



MR. SPEAKER: Dr. Vijay Kumar Malhotra, | am telling you, please ask your Members to sit down.
...(Interruptions)

MR. SPEAKER: That is what | am going to tell you, but ask your Members to sit down.
...(Interruptions)

MR. SPEAKER: | wanted to take the sense of the House whether we can start the debate just now. When | put it
before the House, Shri Shivraj Patil said that he had no objection. But he has also desired that the statement which
is to be made on U.P. may be made immediately and thereafter we can start the discussion.

...(Interruptions)

MR. SPEAKER: | have not accepted it. Please sit down. Who told you that | have accepted what he has said. He
has only suggested that. Now, | am taking the sense of the House.

Before that, hon. Members from this side want to raise some important issues. | will permit them. Please sit down.
...(Interruptions)

MR. SPEAKER: Let me complete it.
...(Interruptions)

MR. SPEAKER: Dr. Malhotra, | do not think that the House wants to start the debate right now. | can take up other
issues.

...(Interruptions)

MR. SPEAKER: Dr. Malhotra, please ask your Members to listen to me. Otherwise, what can | do?
...(Interruptions)
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MR. SPEAKER: Let me make it clear that we are starting the debate on the President's Address at Two of the
Clock. Therefore, | am going to the 'Zero Hour.' We go according to the serial numbers. You are going to get an
opportunity. According to me, your serial number is 3. The first issue is about Shri Ramji Lal Suman about which |
have already given the decision. He has raised the issue during Question Hour. | have said that | would request the
Government to make a statement today on the issue if they have got the material ready. So, they will make a
statement.

SHRI RAMJI LAL SUMAN : What is the time at which they will make the statement?
...(Interruptions)
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SHRI BASU DEB ACHARIA (BANKURA): Sir, | have given notice of an Adjournment Motion.
MR. SPEAKER: | have told them to make a statement. Then, what more do you want?
...(Interruptions)
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THE DEPUTY PRIME MINISTER AND IN CHARGE OF THE MINISTRY OF HOME AFFAIRS AND MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS (SHRI L.K. ADVANI): Sir, it will be made at Four of the
Clock.

MR. SPEAKER: It will be made at Four of the Clock.
...(Interruptions)

SHRI BASU DEB ACHARIA : My Adjournment Motion was about the provocative statement made by the Vishwa
Hindu Parishad leaders yesterday. It is vitiating the atmosphere in the country and inciting communal tension in our
country. The way they have made the statement is very provocative.&€; (Interruptions)

MR. SPEAKER: Shri Basu Deb Acharia, | have not permitted you to speak. Please sit down.

SHRI BASU DEB ACHARIA : Why have you not permitted me to speak? Please allow me to speak. It is a very
important subject. It is a very serious matter.

MR. SPEAKER: You cannot shout like that.
...(Interruptions)
MR. SPEAKER: Shri Basu Deb Acharia, you cannot talk like that.
&€| (craem)
3TeeT HEG: 39 U& fie Afdy| § iftw & o1 <@ €|
&€| (craem)
HeE HEI: = off, Tg HT ST 87 A Ul MMUP! dler- B WHFA <t o IR a1 Wede 8, 39 w9 59 sl
a€| (raum)
Jemer WEed: wita dfsyl # #Y wrse S wran g1 # are <@t g o oy afsvl
&€ (gaar)
MR. SPEAKER: Hon. Members, please sit down. | have received the notices. Two notices were received by me
today. One notice was regarding the attack, detention of Samajwadi Party workers in Uttar Pradesh on 215t

February, 2003. Shri Ramji Lal Suman, Shri Basu Deb Acharia and Kunwar Akhilesh Singh gave the notices. | have
disposed of those notices. | have permitted the hon. Minister to make a statement at Four of the Clock.

The second notice is regarding the statement made by the leaders of VHP regarding the atmosphere in the country.
Shri Basu Deb Acharia, you can make your observations.



...(Interruptions)
SHRI PRABODH PANDA (MIDNAPORE) : | have also given a notice on the same subject.
MR. SPEAKER: Your name is not here. | have checked it up.

SHRI SOMNATH CHATTERJEE (BOLPUR): We have given notices for raising the issues during 'Zero Hour."
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MR. SPEAKER: The hon. Minister of Parliamentary Affairs has made a statement.
*...(Interruptions)

| HEIGY : I av-aR gl @ gd €, ¥ anuast aden & wEs ur @1 § 9o ¥ ug o adiar @1 F weega A
|H uT %@ g 6 3y @ |t @ €, 3 @ tan @l wa €1 The Parliamentary Affairs Minister has made a
submission. She wants to know that the debate on the Motion of Thanks on the President's Address should be
started now. | want to explain to her that | have taken the sense of the House before she came here and almost the
entire House has agreed that it should be taken up at 2 o'clock. The Members from both sides of the House have
said that they have other important issues to be raised during Zero Hour" and, therefore, we will be starting the
discussion on the Motion of Thanks on the President's Address at 2 o'clock. Dr. Vijay Kumar Malhotra will initiate
the discussion. That was the sense of the House.

Now, | am permitting Shri Basu Deb Acharia to make his submission.



